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I.ANO5 INCWVIL APPEAL NQ(s). 5249 OF 2002

JAI BHAGMAN & ORS. Appel I ant (s)

VERSUS

UNION OF I NDI A & ANR Respondent ( s)

(For early hearing) (Wth office report)

Date: 16/12/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE  THE CHI EF JUSTI CE
HON BLE MR JUSTI CE C K. THAKKER
HON BLE MR JUSTI CE DALVEER BHANDARI
For Appellant(s) M. Syed Ali Ahnad, Adv.

Awadesh Kr. Singh, Adv.

Syed Tanweer Ahnmad, Adv.

s 5 %

G G Upadhyay, Adv.
M. S.S. Bandyopadhyay, Adv.

M. R D. Upadhyay, Adv.

For Respondent (s) Ms. | ndu Mal hotra, Adv.

M. Mani sh Tewari, Adv.
M. Vivek Sood, Adv.

M. D.S. Mahra , Adv



UPON hearing counsel the Court nmade the foll ow ng

ORDER

No orders.

(N.  Annapur na) (Radha R Bhati a)

Court Master Court Master



